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MoU (1999-2000) between the Government of India 

THE MINISTER OF STATE IN THE MINISTRY OF CONSUMER 

AFFAIRS AND PUBLIC DISTRIBUTION (SHRI V. SREENIVASA PRASAD) : Sir, I lay 

on the Table a copy (in English and Hindi) of the Memorandum of Understanding 

between the Government of India (Ministry of Consumer Affairs and Public Distribution, 

Department of Public Distribution) and central Warehousing Corporation for the year 

1999-2000. [Placed in Library. See No. LT-601/99] 

Report of comptroller and Auditor General of India for 31
st
                                         

March, 1998 

THE MINISTER OF STATE IN THE MINISTRY OF FINANCE (SHRI 

BALASAHEB VIKHE PATIL) : Sir, I lay on the Table, under clause (1) of article 151 of 

Constitution a copy (in English and Hindi) of the Report of the Comptroller and Auditor 

General of India for the year ended 31sf" March, 1998 (no. 3 of 1999) - union 

Government (Civil) Performance Appraisals.  [Placed in Library. See No. LT-

648/99] 

MESSAGES FROM THE LOK SABHA 

(I) The Special Protection Group (Amendment) Bill, 1999 

(II) The Appropriation (No.4) Bill, 1999 

SECRETARY-GENERAL : Sir, I have to report to the House trie following 

messages received from the Lok Sabha, signed by the Secretary-General of 

the Lok Sabha:- 

(I) 

In accordance with the provisions of rule 120 of the Rules of 
Procedure and Conduct of Business in Lok Sabha, I am directed to 
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